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THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAV AN): (a) The United 
States Foreign Aid Appropriation Act, 1972 
does not indicate country-wise details of the 
aid appropriations for the U. S. fiscal year 
July 1971-June 1972. It is not possible to 
say, at this stage, whether or not provision 
has been made for aid to India.

(b) Every effort would be made to ensure 
that development projects are not affectcd 
by any reduction/stoppage of U. S. aid.

(c) and (d). Government of India’s* policy 
in regard to foreign aid form the United 
States, or from any other country is that only 
such aid will be acccptable which has no 
political strings, attached to it. Also, it is our 
policy to reduce our dependence on foreign 
aid, by pursuing increasingly a policy of self* 
reliance, augmenting indigenous production, 
intensifying import substitution and by 
increasing exports. Further, to the extent 
that imports are inescapable alternative 
sources of supply under other credits and 
from rupee payment areas arc being locatcd.

Pending Pension and other Case* 
with A. G. C. R.

541. SHRI M. D. JAMILURRAHA- 
MAN : Will the Minister of FINANCE be 
pleated to state ;

(a) whether Government are aware that 
a large number of pension cases of the retir­
ing officials are pending with the office of the 
A. G. C. R.;

(b) whether there lias been delay of 
many months in the issue of Pay Slips in 
certain cases resulting in hardship to officers 
and staff; and

(c) if so, the steps Government propose 
to take to tone up the working of the office ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : (a) 1746 pension cases were 
received by the A. G. C. R. from 1.4.71 to- 
date, out of which onJy 71 cases are pending 
and these 71 include 28 cases where the 
es datof retirement have not been reached*

(b) Generally, there are no delays in the 
issue of pay slips in cases where the relevant 
documents, are received in time in the office 
of the A. O. C. R. for issue of pay slips. 
Even in cases where delays are anticipated, 
provisional pay slips are issued to avoid 
hardships to the Government servants con­
cerned. Pay slips are not issued to non* 
gazetted staff, as their pay and allowances 
are drawn by the concerned departmental 
authorities.

(c) In view of (a) and (b) above, this 
does not arise.
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